11055 Written Answers

(b) whether arrears of cane price
huve been paid?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) The price
of cane supplied to Bhogpur Sugar
Mill upto 31st January, 1858 totals
Rs, 2448 lakhs out of which Rs. 10-58
lakhs had been paid upto that date.

(b) All arrears of price of cane sup-
plied upto 31st January, 1958, have
since been paid.
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Rallway Protection Force
2854, Shri Daljit Singh: Will the

Minister of Rallways be pleased to
state:

(a) the strength of the Railway
Protection Force on the Northern
Railway as on the 81st March, 1958,
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(b) the number of Chief Security
Officers, Inspectors and other junior
officers; and

(c) the tofal expenditure incur-
red in maintuining the force during
1957-58?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) 7883
personnel.

(b) Chief Security Officer, 1
Security Officer. 1
Commandant, 1

Asstt. Security Officers (including
Asstt. Commandant and Princi-

pal] Training School). 10
Inspectors. 36
Sub-Inspectors. 132
Other junior officers. 81

(c) Rs. 177,53,000 approximately.
(The expenditure excludes debit
of stores during the month of
March 1858 in respect of Head-

quarters RP.F. and Armed Wing
only which is not let available
with the Accounts Department.)

Employees of ex-Jaipur Niate
Rallway

26855, Shri Onkar Lal: Will the
Minister of Railways be pleased to
state:

(a) how many officers of ex-Jai-
pur State Railway were equated to
class III posts on the Ist Apri, 1950
on financial integration;

(b) whether it is a fact that now
the officers so equated have been
equated with retrospective effect
from 1st April, 1950 as Gazetted
Officers and almost all as class I offi-
cers; and

(¢) if so, the reasons therefor?

The Deputy Minister of xaiways
(Shri Shahnawaz Khan): (a) Seven
gazetted officers.

(b) and (c). These seven officers
have since been restored to thelr
gazetted status, three in Class I and
four in Class II, with effect from
1-4-1950, as a result of a review made
to fulfil the condition of ‘terms not





